FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Inselvericy and Bankruptey Board of India
{Insoivancy Resalution Process for Corporate Persons) igegulamns. 2018]

DR ' L L H
AR x ] K A H L
RELEVANT PARTICULARS !
1. | Name of debtor Kesar Terminals & Infrastnucture Limited

2. Daleofmmtporaﬁun of corporate debtor 21/01/2008

3. | Authority under which Corporate debtoris | ROC ~ MUMBAL, o
incorporated / re istered
4. | Corporate idertity No, 7 Limited Liability 178081
Identification No. of comorate debtor
" | Address of the registered office and nental House, 7 Jamshed] Tata Foad,
incipal office (if any) of cor, ate debtor | Churchgate, Mumbai - 400 020
6. [ Insclvency commencement date in 07/03/2022 (The copy of the Order dated
respect of corporate debtor 07/03/2022 was received by the Interim Resolution
Professional on 26/05/2022.
7. | Estimated date of closure of insolvency 22/11/2022
resolution process (Baing 180 days from 26/06/2022 i.e. from the date
ofraceiptdmambym!nm Resolution
P :
8. | Name and registration number of the Mr. Prashanit Jain

insoivancy professional acting as interim (IBBI/IPA001/IP-P01368/201 8-2019/1 2131)
resolution professional
8. | Address and e-malil of the interim resolution 1 . Flot No. 2, 3,9, B/10,
professional, as registered with the Board Sector 11, Koparkharine, Thane, Navi Mumbai,
Maharashtra - 400 709
Email: ipprashantjain@g mail.com

10. | Address and e-mail to be used for B/610, BSEL Techpark, Oppo. Vashi Railway
correspondence with the interim resolution | Station, Viashi, Navi Mumbai - 400 703
professional | Email: kesar.cip@gmail.com

11.| Last date for submission of caims 09/08/2022 1 -

12.| Classes of creditors, if any, under clause {b) | NA
of sub-section (64) of section 21, ascertained

by the interim resolution professional
13. | Names of Insolvency Professionals
identified to act as Autharised
Representative of creditors in a class
(Three names for each class)

14.| (a) Relevant Forms and

(b) Details of authorized

the Interim Resolution Professional on 26/05/2022
The creditors of Kesar Terminals & Infrastructure Limited, are hereby called upon to submit their
claims with proof on or before 09/06/2022 to the interim resolution professional at the address
mentioned against entry No, 10,
The financial creditors shall submit their claims with prool by elecironic means only. All other
Creditors may submit the claims with proofin person, by post or by electronic means.
The financial creditors shall submit their claims with prool by sleclronic means only. All other
creditors may submit the claims with proofin persen, by post or by electronic means.
Submission of false or misleading proofs of claim shall altracl penalties,
Mr. Prashant Jain
Interim Resolution Professional
Registration No.: IBBI/IPA-001/|P-PO1 368/2018-2019/12131
Date: 27/05/2022
Place: Mumbai ‘
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FORM NO. RSC-4
[Pursuant to Rule 3(3)]
Before The National Company Law
Tribunal Bench at Chennai
Company Petition No. CP/145(CHE)2021
Mailam Upking Engineering Ltd... Petitioner

PUBLICATION OF NOTICE

MUMBAI (PRINTED IN BHOPAL) | FRIDAY, 27 MAY 2022 BllSiIleSS Standard

Business Standard
MUMBAI EDITION

Printed and Published by Sangita Kheora
on behalf of Business Standard Private
Limited and Printed at M/s. Dangat Media
Private Limited, 22 Digha M.I.D.C., TTC
Industrial Area, Vishnu Nagar, Digha, Navi

BAMBINO AGRO INDUSTRIES LIMITED

2
. CIN NO.L15440TG1983PLC004363
No.4E, Surya Towers, S.P. Road, Secunderabad-500 003, Telephone No. 040-44363332,
Email id cs@bambinoagro.com; Website: www.bambinoagro.com

EXTRACT OF STATEMENT OF STANDALONE AUDITED FINANCIAL RESULTS FOR

© SAKSOFT SAKSOFT LIMITED

your digital transfarmation pariner

Regd & Corp. Office : Global Infocity, 2" Floor , Block - A, No 40 Dr MGR Salai, Kandanchavadi, Perungudi, Chennai - 600 096,
Phone: +91-44-24543500, CIN: L72200TN1999PLC054429 | Email : investorqueries@saksoft.co.in | website: www.saksoft.com

Extract of Statement of Consolidated Audited Financial Results for the Quarter and year ended March 31, 2022
(Rs. in Lakhs)

months of the date of this notice.

If no objection is received within the time
stated above, entries in the list of
creditors will in all the proceedings under
the above Application to reduce the share
capital of the company be treated as
correct.

It may also be noted that a hearing has
been fixed for Wednesday, the 7th day of
September 2022 on which date this

DISCLAIMER News reports and feature articles in
Business Standard seek to present an unbiased pic-
ture of developments in the markets, the corporate
world and the government. Actual developments
can turn out to be different owing to circumstances
beyond Business Standard's control and knowledge.
Business Standard does not take any responsibility
for investment or business decisions taken by read-
ers on the basis of reports and articles published in
the newspaper. Readers are expected to form their
own judgement.

Business Standard does not associate itself with or
stand by the contents of any of the adverti

www.bambinoagro.com

Place: Secunderabad
Date :26-05-2022

The above is an extract of the detailed format of Audited Financial Results filed with the Stock Exchanges
under Regulation 33 of the Securities and Exchange Board of India(Listing Obligations and Disclosure
Requirements) Regulations, 2015.

The full format of the Audited financial Results is available on the websites i.e. www.bseindia.com &

NOTICE may be taken that an appiicaﬁon Mumbai, 400708 and M/s. Dainik THE QUARTER AND YEAR ENDED 31st MARCH 2022 Rs.in lakhs Particulars Quarter ended | Yearended | Quarterended | Year ended
was pre_sented to the Hon'ble Tribunal at Bhaskar, Plot no. 10.11, Sector B, Quarter Ended | Quarter Ended | Year Ended 31.03.2022 | 31032022 | 31032021 | 31.03:2021
Chennai on the 13th day of Nov.2021 for Industrial Area, Govindpura, Bhopal Audited Audited Audited Audited
confirming the reduction of the paid up W &f/"g'-"-B)",‘lg?oza- ﬁ‘ P“b"“&“f‘ o ﬁ'o . 31-03-2022 31-03-2021 | 31-03-2022 Total Income 1422163 | 4915025 | 10,010.98 | 3898966
, bullain , Paragon Centre, . . . - -
share Capital of the above Company from Birla Centurion, F.’B.l\garg, Worlig,' Mumbai- 400([)):)3 Particulars Audited Audited Audited Net Profit / (Loss) for the period
Rs. 27.57,77,300 to Rs. 9,65,22,055. Editor : Shailesh Dobhal 1 | Income from Operations 6022.37 5570.37 25764.15 (before Tax, Exceptional and/ or Extraordinary ltems) 2,231.23 8,038.31 1,584.23 5,839.21
The notice to individual creditors has i 2 [Net Profit / (Loss) for the period (before Tax Net Profit/ (Loss) for the period before tax
been issued. The list of Creditors RNI NO: 66308/1996 . ( ) pert ( : 178.64 18.67 1302.85 (after Exceptional and/ or Extraordinary Items) 223123 8,038.31 1,584.23 5,839.21
- - Exceptional and /or Extraordinary items) m -
prepared on the 31st day of October 2021 Readers should write their feedback at 3 | Net Profit / (L for th iod bef 178.64 18.67 1302.85 Net Profit/ (Loss) for the period after tax
by Ithe company is available &t the Faf:edfgﬁkgbzssn;azgzla ?tt :EO it (t.oss)l Ordt /e pEe rLO j.ore tix ) ) ’ (after Exceptional and /or Extraordinary Items) 1,755.09 6,326.15 1,251.26 4,544.27
reg|5tefed office of lh_e company _fDI‘ For Subscrintion and Circulation (a er x.cep lonal and /or X raorainary I ems) Total Comprehensive Income for the period (Comprising Profit/ (Loss)
inspection on all working days during enquirieg plaase contact 4 | Net Profit/(Loss) for the period after tax 87.83 (20.16) 885.23 for the period (after tax) and Other Comprehensive Income (after tax) 21.76 29.97 23074 942,84
[1}1?36"9 2‘8225”’” bestwors. 27 I 2lke. Ms. Mansi Singh (after Exceptional and /or Extraordinary items) Equity Share capital 100065 1,00065 995.75 99575
Lol 7 Head-Customer Relations 5 i i P -
If any Creditor of the Company has any Business Standard Private Limited. TCotaI Cgmpr;he?ts/lze Incfom;ahfor th.e ge”gd t 87.83 (20.16) 885.23 Efammg: P.erSha;ed(.Of Rstﬁ o deacm i
objection to the Application or the details H/4 & I/3, Building H,Paragon Centre, Opp. (Comprising Profi OSS? or the period (after tax) (for continuing and discontinued opera ions)-
in the list of creditor's. the same may be Birla Centurion, PB.Marg, Worli, and Other Comprehensive Income (after tax) (a) Basic (Rs.) 17.55 63.37 12,57 1568
ith support : Mumbai - 400013 6 | Equity Share Capital 800.88 800.88 800.88 (b) Diuted (Rs.) 1610 5829 11,57 4252
sent alopg with syppomng documents E-mail: subs_bs@bsmail.in quity p : : - Notos
and details about his name, address and “or sms, REACHBS TO 57575 7 | Eamings Per Share (of Rs.10/- each) (not annualised): 1.10 (0.25) 11.05 1Koy Standalone financial informati
the name and address of his Authorised I 1. Basi 1.10 0.25 11.05 ey sStandalone financial information
S : Overseas subscription: - basic : (0.25) : Tumover 521676 | 1726427 | 308524 | 1263277
Representative if any, to the undersigned (Mumbai Edition Only) 2. Diluted e kil kit ikt
at No. 273 (Old N 130} Il floor, Thamb - Profit/(Loss) before tax 1,397.57 3,452.42 405.44 2,520.09
0. ( 0. " aur, _a g i One year subscription rate by air mail Notes: ProftL for t 113947 272032 29748 188061
Chetty Street, Chennai - 600001 within 3 INR 51765 : USD 725 rofit{Loss) after tax 139, 122, : 880

For and on behalf of the Board of Directors of
BAMBINO AGRO INDUSTRIES LIMITED
Sd/-

SHIRISHA MYADAM
CHAIRMAN AND MANAGING DIRECTOR

DIN No.07906214

Place: Chennai
Date: May 26, 2022

2.The above is an extract of the detailed format of the Financial results for the quarter and year ended March 31, 2022 filed with the Stock
Exchanges on May 26, 2022 under Regulation 33 of the SEBI ( Listing Obligations and Disclosure Requirements) Regulations, 2015. The full
format of the Standalone and Consolidated Financial Results are available on the Company's Website, www.saksoft.com and on the website of
the Stock Exchanges www.nseindia.com and www.bseindia.com .

3.The Board recommended a final dividend of Rs. 3.00/- (30% ) per Equity Share of the face value of Rs. 10/- each for the financial year ended on
31" March 2022 subject to the approval of shareholders at the ensuing Annual General Meeting of the Company. This is in addition to the
Rs. 3.00/- per equity share interim dividend declared in November 2021.

For and on behalf of the Board of Directors
Aditya Krishna
Chairman & Managing Director

accepted in good faith and published by it. Any
claim related to the advertisements should be
directed to the advertisers concerned.

Unless explicitly stated otherwise, all rights reserved
by M/s Business Standard Pvt. Ltd. Any printing,
publication, reproduction, transmission or redissem-
ination of the contents, in any form or by any
means, is prohibited without the prior written con-
sent of M/s Business Standard Pvt. Ltd. Any such
prohibited and unauthorised act by any person/legal
entity shall invite civil and criminal liabilities.

No Air Surcharge

Hon'ble Tribunal shall hear the
Application. In case any creditor intends
to attend the hearing he should make a
request along with his objections, if any.
A. NARAYANAN, Advocate
#2713, oid no. 130, 1l Roor, Tharmbu Chetty Street, Chennai 00001
Mobile: 8610406951
Email: acs.narayanan@gmail.com
Counsel for Petitioner
Date: 27.05.2022 Place: Chennai

JTPM ATSALI LIMITED

ol %aa PODDAR PIGMENTS LIMITED

REGD. OFFICE: E-10-11 & F-14-16, RIICO INDUSTRIAL AREA, SITAPURA, JAIPUR (Raj.)- 302022
CIN: L24117RJ1991PLC006307, Tel. No.: 0141-2770202/03, Fax No.: 0141-2771922
Email address: jaipur@poddarpigmentsltd.com, Website address: www.poddarpigmentsltd.com
Statement of Standalone Audited Financial Results for the Quarter and Year ended on 31* March, 2022

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

KESAR TERMINA NFRASTRUCTURE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Kesar Terminals & Infrastructure Limited

* As the networth is negative, debt/equity ratio has not been computed

Notes:

1 The above results have been reviewed by the Audit Committee and approved by the Boad of Directors at their respective meetings held on May
26,2022.The statutory auditors have carried out an audit of the results for the financial year ended March 31, 2022.

2 The above is an extract of detailed format for the quarterly financial results filed with BSE Limited under Regulation 52 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarter and financial year ended financial results along with
notes thereto are available on the on the website of BSE Limited viz. www.bseindia.com and on the Company's website www.jtpmatsali.com

3 Forthe items referred in Regulation 52 (4) of the SEBI (Listing Obligation and Other Disclosure Requirements) Regulations, 2015, the pertinent
disclosures have been made to the BSE Limited and can be accessed on the website viz. www.bseindia.com

4 The figures for the quarter ended March 31, 2022 are the balancing figures between the audited figures in respect of full financial year and the
published year to date figures upto the third quarter for the financial year ended March 31, 2022 which were subject to limited review by the
statutory auditors.

5 Previous year/ period figures have been reclassified/regrouped, wherever necessary to confirm the current periods classification

For JTPM Atsali Limited
Sd/-

Nikhil Gahrotra
Director

DIN: 01277756

Date: May 26, 2022
Place: Mumbai

HPL ELECTRIC & POWER LIMITED
CIN : L74899DL 1992PLC048945

Regd. Office: 1/20, Asaf Ali Road, New Delhi 110 002
Ph.: +91-11-23234411, Fax: +91-11-23232639
E-mail: hpl@hplindia.com, Website: www.hplindia.com

EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS

FOR THE QUARTER AND YEAR ENDED MARCH 31,2022 (Rs. in Lakhs)

sr. Quarter ended Year ended
No. Particulars 31.03.2022 | 31.12.2021 | 31.03.2021 | 31.03.2022 | 31.03.2021
] Audited Unaudited Audited Audited Audited
1 | Total Income from Operations 32,513.58 28,004.34 30,783.99 | 1,01,395.47 87,509.35
2 | Net Profit/ (Loss) for the Period (before Tax,
Exceptional and/or Extraordinary items) 1,725.61 925.12 1,701.32 1,393.48 1,372.30
3 | Net Profit/ (Loss) for the Period before Tax
(after Exceptional and/or Extraordinary items) 1,725.61 925.12 1,701.32 1,393.48 1,372.30
4 | Net Profit/ (Loss) for the Period after Tax
(after Exceptional and/or Extraordinary items) 1,352.32 930.39 1,410.92 780.46 1,002.43
5 | Total Comprehensive Income for the period
{comprising profit for the period (after tax) and
Other comprehensive income (after tax )} 1,254.08 943.67 1,471.74 720.14 1,061.90
6 | Equity share capital 6,430.05 6,430.05 6,430.05 6,430.05 6,430.05
7 | Reserves (excluding Revaluation Reserve) as
shown in the Audited Balance Sheet of the
previous year - - -| 70,018.83 | 69,398.29
8 | Earnings Per Share ( face value of Rs. 10 each)
1. Basic (Rs.) 2.10 1.44 2.19 1.21 1.55
2. Diluted (Rs.) 2.10 1.44 2.19 1.21 1.55
KEY STANDALONE FINANCIAL INFORMATION FOR THE QUARTER AND YEAR ENDED MARCH 31, 2022 (Rs. in Lakhs)
Sr. Quarter ended Year ended
No. Particulars 31.03.2022 | 31.12.2021 | 31.03.2021 | 31.03.2022 | 31.03.2021
Audited Unaudited Audited Audited Audited
1 | Total Income from Operations 32,392.58 27,325.57 | 30,528.87 |[1,00,427.98 | 85,019.66
2 | Profit before tax 1,423.77 715.02 1,494.55 1,086.62 1,077.01
3 | Profit after tax 1,264.48 7271.21 1,224.63 711.95 795.47
Notes :-

1) The above results have been reviewed by the Audit Committee and approved by the Board of Director's at their respective
meetings held on May 26, 2022. Audit under regulation 33 of the SEBI (Listing Obligations and Disclosure Requirement)
Regulation, 2015 has been carried out by the statutory auditors of the Company. The auditors have expressed an unmodified
reporton the above results.

The above is an extract of the detailed format of quarterly and year ended financial results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
quarterly and year ended financial results are available on the websites of the Stock Exchanges (www.nseindia.com and
www.bseindia.com) and on the Company’s website www.hplindia.com

Subject to the approval of the shareholders in the forthcoming Annual General Meeting of the company, the Board of Directors
have recommended afinal dividend of Rs. 0.15(1.5%) per equity share of Rs. 10 each for the financial year 2021-22.

The figures of the last quarter are the balancing figures between audited figures in respect of the full financial year upto March
31,2022 and the unaudited published year-to-date figures up to December 31, 2021, being the date of the end of the third
quarter of the financial year which were subjected to limited review.

5) Previous quarter/year ended figures have been regrouped! restated whereever necessary.

o
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=

For and on behalf of the Board of
HPL Electric & Power Limited

Lalit Seth
Place : Noida Chairman
Date : 26.05.2022 DIN:00312007

CIN: U27320MH2018PLC304905 2. | Date of incorporation of corporate debtor 21/01/2008
Registered Office: Grand Palladium, 6" Floor, 175 CST Road, Kolivery Village, MMRDA Area, Santacruz East, Mumbai City, Quarter Quarter Corresponding |y e oo | vear Ended 3. | Authority under which corporate debtoris | ROC — MUMBAL
Maharashtra, India, 400098 Contact No: 022-3957 1454 | Email ID: jtpmatsali@aioncp.com | www. jtpmatsali.com S. N particul ended ended Quarterended | 5; 03 505 | 37.03.2021 incorporated / registered
i articulars 31,03.2022 | 31.12.2021 31.03.2021 e o 4. | Corporate Identity No. / Limited Liability [45203MH2008PLC 178061
EXTRACT OF AUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER & FINANCIAL YEAR ENDED - , y - - Identiication No. of corporate deblor
MARCH 31, 2022 AND CONSOLIDATED FINANCIAL RESULTS FOR THE FINANCIAL YEAR ENDED MARCH 31, 2022 (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) Ji [ —mrrrr 2 oo OerTal Floiise, 7, Jarmshed T Foad
(Amount in Thousand) 1 |Total Income from Operations 8420.58 7726.73 8100.63| 30011.73| 26433.71 principal office (:gany) of corporate debtor | Churchgate, Mumbai — 400 020 '
Standalone Consolidated 5 |NetProfit / (Loss) for the period (before Tax, 782.86 873.08 1235.29 2861.41 3094.51 6. | Insolvency commencement date in 07/03/2022 (The copy of the Order dated
Quarter Financial | Previous | Financial | Previous Exceptional and/or Extraordinary items) respect of corporate debtor 07/03/2022 was received by the Interim Resolution
i i Professional on 26/05/2022.
Sr. Particulars ended | Year ended | Year ended | year ended | year ended 3 Net Profit / (Loss) for the period before tax (after 782.86 873.08 1235.29 2861.41 3094.51 - - 2;/57252? on 2605 )
No. 31.03.2022 | 31,03.2022 | 31.0.3.2021] 31.03.2022 | 31.03.2021 Exceptional and/or Extraordinary items) 7. | Estimated date of dlosre of insolvency - :
Refernote 4| Audited | Audited | Audited | Audited Net Profit / (Loss) for the period after tax (after resolution process (Being 150 days from 26/05/2022 ie. from e dat
4 . . ) 539.24 680.17 1030.05 2125.02 2365.76 of receipt of the order by the Interim Resolution
1| Total Income from Operations 6406 53681| 81528] 53681 81,528 Exceptional and/or Extraordinary items) Professional)
2| Net Profit/(Loss) for the period (before Tax, Exceptional and/or Total Other Comprehensive Income for the 8. | Name and registration number of the M. Prashant Jain
Extraordinary items) (115,478) | (369,121) | (304,496)| (368,375)| (199,541) 5 Perl_od(_net of tax)(Net gams/(lf:sses_) on fair value of 1,045.20 (681.95) 556.67 | 5,593.34 3,112.54 insolvency professional acting as interim (IBBI/IPA-001/IP-P01368/2018-2019/12131)
3 | Net Profit/(Loss) for the period before tax (after Exceptional and/or equity instruments and actuarial gain/(loss) on resolution professional
Extraordinary items) (115,478) | (369,121) | (304,496) | (368,375)| (199,541) defined benefit plan) 9. | Address and e-mail of the interim resolution | A501, Shanti Heights,_ PlotNo. 2, 3, 9, B/10, ]
4 | Net Profit/(Loss) for the period after tax (after Exceptional and/ Total Comprehensive Income for the period professional, as registered with the Board | Sector 11, Koparkharine, Thane, Navi Mumbai,
inary i Maharashtra - 400 709
or Extraordinary items) i _ (115,447) | (369,283) | (304,272)| (368,537)| (199,317) 6 |[Comprising Profit / (Loss) for the period (after tax) 1,584.45 (1.78) 1,586.72 | 7,718.36 | 5,478.30 anevashra 4% '
5 [ Total Comprehensive Income for the period [Comprising Profit/(Loss) and Other Comprehensive Income (after tax]] : Email: ipprashantiain@gmail.com
for the period (after tax) and Other Comprehensive Income (after tax)] (115,447) | (369,283) | (304,272)| (369,341)| (194,424) 10. | Address and e-mail to be used for 2{2:0 BVSE;_TECW_’:;K ObF;PO-;’&f';'Oga"WﬂV
6 | Paid up Equity Share Capital 100 100 100 100 100 7 |Equity Share Capital 1061.00 1061.00 1061.00]  1061.00 1061.00 wr;eSP_O"dle”w with the interim resolution Em;:_”;(e::rgirpa@‘)"gm‘;;”cor'n' :
7 _|Reserves (excluding Revaluation Reserve) -1(1,093,883) | (724,550 | (1,378,450) |(1,009,109) 8 |Reserves ( Excluding Revalution Reserve) - - - 30,687.86 | 23,234.76 T E;O essona — - 00672022 -
8 | Securities Premium Account - - - - - - — -| Last date for submission of dlaims
9| Net worth (1,095,733) | (1,093,733) |_(724,450) | 1,378,350 [(1008,009)| | ‘o |Fernins Per share (of Rs. 10/- each) (for contining 12.| Giasses of areditors, if any, undier lause (&) | NA
10 | Paid up Debt Capital / Outstanding Debt 336,834 | 3,236,834 | 2.096.306] 3.236.834| 2,096,306 and discontinued operations) of sub-section (64) of section 21, ascartained
11| Outstanding Redeemable Preference Shares Nil Nil Nil Nil Nil 1. Basic: 5.08 6.41 9.71 20.03 22.30 by the interim resolution professional
72 | Debt Equity Rafio NA® NA® NA® NA® NA® 2. Diluted: 5.08 6.41 9.71 20.03 230| [ gz:;isegftl)”;;”::i\ym:f::}j°”a's NA
13 | Earnings Per Share (of Rs. 10/- each) (for continuing and Notes: Representative of creditors in a class
discontinued operations) - (not annualised) 1. The above results were reviewed by the Audit Committee of the Board of Directors in the meeting held on 21st (Three names for each dlass)
1. Basic: 11,544.74) | (36,928.26) |(30,427.24) | (36,934.05) |(19,442.38 May,2022 and approved by the Board of Directors in the meeting held on the 26th May 22 - S
2 Dilulted' 511 514 74; 236 98 26% 230 197 24% {36 934 05} {19 112 38} 2. The above is an extract of the detailed format of the standalone result for the quarter and year ended 31st March 2022 ['* (z) ll?)ez\(lamfFortr:s _a"ez hitps:/fwww.ibbi govin/home/downloads
14 | Canital Redemption Reserve NAT NAT  NAL NA filed with the Stock Exchanges under Regulation 33 of the SEBI (listing obligations and disclosure requirements ) (b) Details of authoriz bl at
5 Degenture Redpemption Resorve : : : : Regulations, 2015 . The full format of the standalone financial results for the quarter and year ended 31st March 2022 Nmig’?ﬁz’zg’;sg?\:::ﬁ'; ‘::t"_'on,ble National Company Law Trbunal, Mumbal Bendh has
16 | Debt Service Coverage Ratio 0.0452 0.00% [0.0087) 00115 03390 is available on the Stock Exchange website www.bseindia.com, www.nseindia.com and company's website ordered the commencement of Corporate Insolvency Resolution Process of the Kesar Terminals
- - - - - - - www.poddarpigmentsitd.com . . & Infrastructure Limited on 07/03/2022 (The copy of the Order dated 07/03/2022 was received by
17_| Interest Service Coverage Ratio 0.05 0.01 (0.01) 0.01 0.34] [3. The Board has recommended dividend of Rs 2.50 per share, payable subject to the approval of shareholders in the| | the Interim Resolution Professional on 26/05/2022)

ensuing Annual General Meeting. Total outgo on this accounts will be Rs. 265.27 lakhs.

. The newly set-up manufacturing facility of the Company situated at Chaksu, Dist. Jaipur, Rajasthan has started
commercial production from 23rd March 2022. The Unit has been set up to manufacture Additive & Colour
Masterbatches and Engineering Plastic Compounds and the total installed capacity has been enhanced from 14400
MTPAto 18000 MTPA.However, it depends upon a particular product mix and may vary with changes in the product mix.

. The total Other Comprehensive Income (net of tax) is resultant impact of net gain/ loss based on fair value of equity
instrument and fair value of actuarial gain/ loss as per Ind AS . As per fair valuation, the Cumulative impact of Other
Comprehensive Income (net of tax) is a net Gain of Rs. 5593.34 lakhs during the year 2021-22 including net Gain of
Rs 1045.20 lakhs in the current quarter.

. The Company has only one reportable business segments i.e. Master batches and accordingly disclosures
requirement of separate segmentinformation in terms of Ind-AS 108 are not applicable to the company.

. The figures for the quarter ended 31st March, 2022 and 31st March, 2021 are the balancing figures bet: 1 audited

S
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The creditors of Kesar Terminals & Infrastructure Limited, are hereby called upon to submit their
claims with proof on or before 09/06/2022 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

ission of false or mi: ing proofs of claim shall attract penalties.

Mr. Prashant Jain
Interim Resolution Professional
Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131
Date: 27/05/2022
Place: Mumbai

figures in respect of the full financial year and the published year to date figures up to the third quarter of the financial
yearrespectively.

Figures for the previous periods have been regrouped/reclassified wherever necessary, to conform to current
period's grouping/ classification.

L

For and on behalf of the Board of Directors
For Poddar Pigments Limited

Place : New Delhi S. S. PODDAR

Date : 26" May 2022 MANAGING DIRECTOR

CROWN LIFTERS LIMITED CIN: L74210MH2002PLC138439

Registered Office: 104, Raheja Plaza Premises Co-Op Soc. Ltd., Shah Industrial Estate,Veera
Desai Rd, Andheri (W) Mumbai - 400053.

SINCE 1986 ®
CROWN LIFTERS  TelNo: +91 +91 22 4006 2829; E-mail: cs.cli@crownlifters.com; Website: www.crownlifters.com

Statement of Financial Results for the Quarter and Year Ended on March 31, 2022

(Rs. in Lakhs
sr. Quarter Ended Year Ended
N(’) Particulars 31/03/2022| 31/12/2021|31/03/2021| 31/03/2022 | 31/03/2021
(Audited) |(Un-Audited)| (Audited) (Audited) (Audited)
1. | Revenue from Operations 962.48 302.03 453.15 1,992.41 1,217.55
2. | Other Income 1.96 6.54 38.37 16.51 40.67
3. | Total Income (1+2) 964.44 308.57 491.52 2,008.92 1,258.22
4. | Expenses
(a)| Cost of Material consumed 704.15 169.53 155.47 1,109.24 378.65
(b)| Purchase of stock in trade - - - - -
(c)| Changes in Inventories of Finished Goods, _ _ _ ~ ~
Work-In-Progress and Stock-In-Trade
(d)| Employee Benefits Expenses 63.45 60.60 60.19 229.56 212.47
(e)| Finance Costs 14.18 22.51 76.73 105.80 305.23
(f) | Depreciation and Amortisation Expenses 60.23 62.80 89.17 269.58 451.75
(8)| Other Expenses 25.65 44.00 40.78 106.25 90.48
Total Expenses (4) 867.66 359.44 422.35 1,820.43 | 1,438.58
(5)| Profit/(Loss) from Operations Before 96.78 (50.87) 69.17 188.48 (180.33)
Exceptional Items & Tax (3 - 4)
(6) | Exceptional Items (183.16) - - (293.00) (393.61)
(7)| Profit / (Loss) from Ordinary Activities 279.94 (50.87) 69.17 481.48 213.28
Before Tax (5 - 6)
(8)| Tax Expenses
(a) Current Tax 16.90 - - 16.90 -
(b) Deferred Tax 655.08 - (155.83) 624.86 (56.34)
(C) Adjustment of tax relating to earlier period - - 10.87 - 10.87
Total Tax Expenses (8) 671.98 - (144.96) 641.76 (45.47)
(9)| Net Profit/(Loss) for the period (7 - 8) (392.04) (50.87) 214.13 (160.28) 258.75
10) Other Comprehensive Income
11) Total Comprehensive Income for the period (9+10)| (392.04) (50.87) 214.13 (160.28) 258.75
12) Paid-Up Equity Share Capital 1,041.00 | 1,041.00 208.20 1,041.00 208.20
shares of Rs.10 /-Each
13) Other Equity excluding revaluation reserve 703.21 1095.26 1696.29 703.21 1696.29
14) Earnings Per Equity Share (Not Annualised)
(a) Basic (3.77) (0.49) 10.28 (1.54) 12.43
(b) Diluted (3.77) (0.49) 10.28 (1.54) 12.43
(See accompanying notes to the financial results)
NOTES:

1. The company has adopted Accounting Standards (Ind AS) notified by the Ministry of Corporate Affairs with effect from
1st April, 2017 with a transition date of 1st April, 2016 and accordingly these financial results have been prepared in
accordance with Indian Accounting Standards (Ind AS) as prescribed under section 133 of the Companies Act, 2013read
with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015 and relevant amendment rules thereafter.
2. The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33
of the SEBI (Listing Obligation and Disclosure Requirements) Regulation, 2015. The full format of the financial result is
available on the Stock Exchange websites: : www.nseindia.com & company's website: www.crownlifters.com.
3. The above results are audited by statutory auditor of the company and have been reviewed by the Audit Committee
and approved by the Board of Director at their meeting held on 26th May, 2022.
4. The figures of the last three month represent the balancing figures between audited figures in respect of financial
year and the published year-to-date figures up to nine month of current financial year.
5. Previous period figures have been regrouped/reclassified /rearranged, wherever necessary to make them comparable to figures
of the current periods.
6. The Company has allotted 83,28,000 equity shares of Rs. 10/- each as fully paid up bonus shares on 02nd November 2021.
Consequently, the issued, subscribed and paid-up equity share capital of the company stands increased from Rs. 2,08,20,000
divided into 20,82,000 equity shares of Rs. 10/- each to Rs. 10, 41,00,000/- divided into 1, 04,10,000 equity shares of Rs. 10/- each.
7. The Company has received migration approval from NSE i.e. the company has been migrated from NSE Emerge Platform to Main
Board Platform of the Exchange (NSE) w.e.f. 8th February, 2022. Accordingly the securities of the company were listed and traded
on Main Board of NSE from 8th February, 2022. On behalf of the Board of Directors
CROWN LIFTERS LIMITED
Mr. Karim Kamruddin Jaria

Place : Mumbai Chairman & Managing Director

Date : 27-05-2022 DIN: 00200320

//Q\\VISﬂKﬂ INDUSTRIES LIMITED

CIN: L52520TG1981PLC003072
Regd. Office: Survey No. 315, Yelumala Village, R.C.Puram Mandal, Sangareddy Dist-502 300. T.S.
Corp. Office: VISAKA TOWERS, 1-8-303/69/3, S.P. Road, Secunderabad - 500 003. T.S.

NOTICE OF THE 40TH ANNNUAL GENERAL MEETING
E-VOTING AND BOOK CLOSURE

Notice is hereby given that the 40th Annual General Meeting (AGM) of the Company will
be held on Friday, June 17, 2022 at 11.30 a.m. through Video Conference (VC)/Other
Audio Visual Means (OAVM) to transact the business, as set out in the Notice of the said
AGM.
Pursuant to the Ministry of Corporate Affairs (MCA) Circular No.20/2020 dated May 5,
2020 read with Circular No.14/2020 dated April 8, 2020 Circular No.17/2020 dated April
13, 2020, Circular No.2/2021 dated 13.01.2021 and Circular No.2/2022 dated May 5,
2022 (collectively referred to as MCA Circulars) and SEBI Circular No.
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020, Companies are permitted to
hold AGM through Video Conference (VC) / Other Audio Visual Means (OAVM) without
the physical presence of the Members ata common venue.
In compliance with aforementioned Circulars, the 40th AGM of the Company is being
held on Friday, June 17, 2022 at 11.30 A.M. IST through VC/OAVM. Further, pursuant to
SEBI Circular SEBI/HO/CFD/CMD2/CIR/P/2022/62 dt May 13,2022 electronic copies of
Annual Report for FY 2021-22 and Notice of AGM have been sent on Wednesday, May
25, 2022 to all the Members, whose email ids are registered with the Depository
Participants/ Company.
The Annual Report for FY 2021-22 and Notice of the 40th AGM of the Company is
available and can be downloaded from the Company’s website https://www.visaka.co,
website of Kfintechhttps://evoting.kfintech.comand will also be available on websites of
BSE Limited at www.bseindia.com and National Stock Exchange of India Limited at
www.nseindia.com.
Members holding shares either in physical form or in dematerialised form, as on the cut-
off datei.e., June 10, 2022 may cast their vote electronically on the businesses as set out
inthe Notice of AGM through electronic voting system of Kfintech (‘Remote e-voting”). All
the Members are hereby informed that:
i) The business, as set out in the Notice of AGM, may be transacted through remote
e-voting or e-voting system during the AGM;
ii) The remote e-voting shall commence on June 13, 2022 at 09.00 HRS (IST) and end
onJune 16,2022 at 17.00 HRS (IST);
iii) The cut-off date for determining the eligibility to vote by remote e-voting or e-voting
system atthe AGM shall be June 10, 2022
iv) Any person, who acquires shares of the Company and become a Member of the
Company after dispatch of the Notice of AGM and holding shares as of cut-off date
i.e., June 10, 2022 may obtain the login-ID and password by sending a request to
evoting@kfintech.comor investor.relations@visaka.in. However, if a person is
already registered with Kfintech for e-voting then the existing user ID and password
can be used for casting the vote;
v) Members may note that:
a) the remote e-voting module shall be disabled by Kfintech after 5.00 P.M. IST on
June 16,2022 and once the vote on a resolution is cast by the Member, the Member
shall not be allowed to change it subsequently; b) the facility for voting electronically
will be made available during the AGM; ¢) The Members who have cast their vote by
remote e-voting prior to the AGM may also attend the AGM but shall not be entitled
to cast their vote again during the AGM and d) a person whose name is recorded in
the Register of Members or in the Register of Beneficial Owners maintained by the
depositories as on the cut-off date only shall be entitled to avail the facility of remote
e-voting or e-voting at/ during the AGM;
vi) The detailed procedure and instructions for remote e-voting and e-voting during the
AGM are given in the Notice of the AGM;
vii)The Register of Members and Share Transfer Books of the Company will remain
closed from May 30, 2022 to June 03, 2022 (both days inclusive) for the purpose of
the AGM and Final Dividend, if approved by the shareholders of the Company;
viii)In case of queries relating to remote e-voting / e-voting, Members may refer to
Frequently Asked Questions (FAQs) and e-voting user manual for Shareholders
available at the downloads section of https://evoting.kfintech.com or contact at toll
free No.1800-309-40010r send a request to evoting@kfintech.com. In case of any
grievances / queries relating to conduct of AGM through VC / OAVM / e-voting,
please contact Mr. Veeda Raghunath email:einward.ris@kfintech.com
Tel. 91-40-6716-2222 or write to the Company at investor.relations@visaka.in.

For VISAKA INDUSTRIES LIMITED

RAMAKANTH KUNAPULI
Assistant Vice President & Company Secretary

Date : 26-05-2022
Place : Secunderabad
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